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KAR): The information is being collected
and will be laid on the Table of the Sabha.

Functions of Food Coorporation of India and
Department of Food

4232, SHRI CHELLACHAMI : Will the
Minister of AGRICULTURE be pleased to
state @

(a) whether the functions of Food Cor-
poration of India and Department of Food are
more or less the same ;

(b) whether the Food Corporation of
India instead of serving the public interest in
an economical way incurs very heavy overhead
expenditure and thus incurs heavy loss ; and

(c) if so, whether Government propose
to appoint a Committee to inquire into the
functioning of Food Corporation of India ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHR}
SHER SINGH) : (a) No, Sir. While the
Department of Food has the overall responsi-
bility for formulating food policy of the
Government and promulgating regulatory
measures and ensuring their implementation,
the Food Corporation of India functions as
the sole executive agency of the Central Govern-
ment in the ficlds of foodgrains and other
foodstuffs. In addition to these the Food
Corporation of India has undertaken some
other responsibilities such as handling and
sale of fertilisers imported on Government
account and setting up of food processing
units,

(b) No, Sir. The Corporation seeks to
serve both the farmer and the consumer—the
former by extending massive price support
at fixed procurement prices and the latter by
holding the price lines through distribution of
foodgrains at fixed issue prices. The Central
Government is reimbursing the losses incurred
in Central transanctions as the Central issue
prices do not cover the entire economic cost
of the grain and contain an element of subsidy
to the consumer. The overhead expenditure
much of which is by way of interest on Govern-
ment loans and bank overdrafts, railway freight,
taxes, mandi charges and othes statutory levies
is constantly reviewed by the Government and
kept at the minimum possible level. The
Corpordtion has not incurred any loss since
it started regular operations.
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Development of a New Wheat Seed by
Punjab Agriculture University

4233, SHRI DEVINDER  SINGH
GARCHA ; Will the Minister of AGRICUL-
TURE be pleased to state :

(a) whether the Punjab Agricultural
University has developed a new wheat seed
which is better than the best including Mexican
variety ;

(d) if so, the name of the new variety
of seed ; and

(c) in what way the new seed is better
than the other high-yielding varieties of wheat ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
SHER SINGH) : () A number of new
varieties coming out of the wheat breeding
programmes of Punjab Agricultural University
and other centres are undergoing comparison
for yield and other characters in the All India
Coordinated trials. It is too early to consider
the results of these trials as sufficiently final
to claim suveriority of particular varieties over
the present dwarf wheats.

(b) Among the promising varieties from
Punjab Agricultural University were WL 212,
WG 357 and WG 377 in the trial last year
(1970-71), and this year the variety WG 461
has been added. Their superiority can be
confirmed only after further trials,

(c) Does not arise.

Central Assistance for Boosting Agricultural
Production in Tamil Nadu

4234, SHRI DEVINDER SINGH
GARCHA :

SHRI BHUVARAHAN :

Will the Minister of AGRICULTURE be
pleased to refer to the reply given to Starred
Question No. 260 on the 3rd June, 1971,
regarding World Bank loan for Special Land
Development Scheme in Tamil Nadu and
state :

(8) whother Central Government will
also provide similar assistance to Tamil Nadu
to boost up agricultural produgtion ; and





